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BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH AT NEW DLEHI 

 
ORIGINAL APPLICATION NO. 1150 OF 2024 

(& I.A. 433/2024) 

IN THE MATTER OF: 

D5 & D8 RESIDENT’S WELFARE ASSOCIATION,  
MODEL TOWN, NEW DELHI                                                        …APPLICANT 

-VERSUS- 
HORTICULTURE DEPARTMENT OF MCD,  
KESHAVPURAM ZONE & ORS.                                      …RESPONDENTS 
 
SUPPLEMENTARY REPLY ON BEHALF OF THE RESPONDENT NO. 1, 

MUNICIPAL CORPORATION OF DELHI IN THE MATTER OF D8 & D5 

RESIDENT’S WELFARE ASSOCIATION, MODEL TOWN, NEW DELHI V. 

HORTICULTURE DEPARTMENT OF MCD, KESHAVPURAM ZONE AND 

OTHERS O.A. 1150 OF 2024 ALONG WITH AFFIDAVIT 

 

MOST RESPECTFULLY SHOWETH: 

 

1. That the present supplementary reply is being filed on behalf of the 

Respondent No. 1, Municipal Corporation of Delhi in the present Original 

Application No. 1150 of 2024 titled as D8 & D5 Resident’s Welfare 

Association, Model town, New Delhi v. Horticulture Department of MCD, 

Keshavpuram Zone and Others (hereinafter referred to as ‘the present 

matter’) pending for adjudication before the Hon’ble National Green 

Tribunal, Principal Bench, New Delhi (hereinafter referred to as ‘the Hon’ble 

Tribunal’). 
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2. That the Respondent No. 1 humbly craves leave of this Hon’ble Tribunal to 

rely of the contents of short reply filed earlier and the present supplementary 

reply may be read as part and parcel of the short reply filed, as an extensor. 

 

3. That it is most humbly submitted before this Hon’ble Tribunal that the 

Respondent No. 1 has not acted in violation of the M.C. Mehta v. Union of 

India (2009) 17 SCC 683. It is humbly submitted that as per judgment, while 

balancing the environmental necessities and societal needs regarding proper 

usage of a park, the Hon’ble Supreme Court directed that the usage of the 

park shall be limited to 10 days per month for the purposes of marriage etc. 

and such other functions however, in the present case the park is booked 

once in a year for religious and cultural purpose to conduct Ramlila. The park 

is primarily occupied for a 10 days event and the remaining period of 

occupation is for installation and uninstallation of stage and other logistic 

requirements.  

 

4. That it is humbly submitted that the impugned park had been adopted for the 

purposes of Ramlila as a matter of practice since 2006, which is prior to the 

issuance of the circular dated 22.08.2013. Notably, the impugned park was 

being booked for Ramlila as it falls under clause 2(i) of the circular which 

is, the category of a park wherein religious function was being held for at 

least 5 years. It is humbly submitted that the permission was granted for 10 

days in a month for two months in the period 2006-2019. A true copy of the 

orders granting permission to conduct Ramlila since 2006 to 2019 is marked 

and annexed herein as ANNEXURE R-6 (Colly). 
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5. That thereafter vide order dated 15.11.2019, the Respondent No. 1 has 

banned the park for organizing marriages and other social functions 

including holding of Ramlila. The orders were enforced effective 

immediately. A true copy of order dated 15.11.20219 is marked and annexed 

herein as ANNEXURE R-7. 

 
6. That the said ban imposed was lifted by virtue of the order dated 23.10.2020, 

Order no. Dy.Dir.Hort./KPZ/NorthDMC/2020-21/515 and the park was 

allowed to re-open for organizing Dushera Mahotsav only for one year 

subject to NOCs from the Delhi Fire Service, TPDDL, IGL, Police Authority 

etc. It was categorically held that no function of any nature will be held in 

this park as the park is ornamental one. It is further pertinent to mention that 

it was specified that in case of any damage caused to the park, it will be 

viewed seriously and damage charges, will be borne by the organizers who 

are holding this function. A true copy of the order dated 23.10.2020 is marked 

and annexed herein as ANNEXURE R-8. 

 
7. That in 2021-2024, permission was sought to hold Religious 

Program/Ramlila & Dussehra Mahotsav in the park by the Respondent No. 

2 and considering the circumstances the permission was granted on the 

undertaking that the Respondent No. 2 will cause no damage to the 

trees/sapling of the park and if any will be replanted by the committee and 

there will be no commercial activity in the park. The permission was granted 

subject to NOC from relevant public authorities as per the guidelines issued 

by DDMA or other authorities in respect of COVID-19. A true copy of order 

dated 08.10.2021, 19.07.2022, 14.09.2023, 28.08.2024 is marked and 

annexed herein as ANNEXURE R-9 (Colly). 
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8. That it is humbly submitted that as per the MOU entered into between the 

Respondent No.1 and Respondent No. 2, the Respondent No. 2 is obligated 

to perform certain functions and relevant clauses of the same are as follows:  

 
“3. Licensee shall carry out all development and maintenance 

work in the sponsored premises in accordance with the agreed 

terms & conditions and such other directions as may be issued 

from time to time by the Commissioner at its own expenses. 

Provision of water in the sponsored site will be responsibility of 

MCD except the central verges and roads. 

.. 

10. The Licensee will have to arrange the necessary 

permissions, approvals, license etc. from appropriate 

authorities and will be obligated to follow and comply with all 

existing applicable law and any changes therein from time to 

time in matter and the licensor will not be obligated to secure 

for licensee any concessions, exceptions from any authorities.” 

 

9. That furthermore, it is humbly submitted that the Hon’ble Supreme Court in 

M.C. Mehta (supra) vide order dated 10.12.96 recorded “the existence of a 

large number of parks in Delhi and directed that progressively the municipal 

authorities would ensure that their utilization for purposes other than 

as parks should be diminished. Indeed, the court had indicated that by the 

end of 1997 use of existing parks for marriages, etc. would be reduced to 

50%.” Therefore, it is humbly submitted that the Respondent No. 1 has 

continuously aspired to fulfil aforementioned goal keeping in view of the 

qualifications and opted for remedial measures for usage of the parks. 
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10. That therefore, the Respondent No. 1 humbly prays before this Hon’ble 

Tribunal to consider the aforementioned submissions as part of extensor of 

the short reply filed before.  

 
11. That it is humbly submitted that the Respondent No. 1 craves leave of this 

Hon’ble Tribunal to file additional replies as and when directed by this 

Hon’ble Tribunal. 
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sh. Kesho Ran Gupta 
Prahan 
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Committee (Re a). 
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D-13/A-31, Agarwal Dhamshall. a 
Model ToHn, Delhi-l10009 

Sir, 

sub- Reg. bocking o£Tawâka Park, D-Bick.. Eor Ramlilla W"d.f. 
23 09.2006 to 0310.2006. 

32|Aomley 

MUNICIPAL CORPORATION OF DELH1 
*HORTICU LIURE DERNENN* 
1RAIPJR RONp :C.3u :D2NI. 

with refarence ta yaur a lication datet 10/07/2006 regerd ing 
the sulbj ect oitad abova. In. this rsgirl, it is statid that D ../ 
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heen, Sbh/96 Ass tiDirector a 1 uF 
Civil Line Zone. 
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No.DDH/CLZ/07-08/ 

To, 

Pardhan, 

MUNICIPAL CORPORATION OF DELHI 
* HORTICULTURE DEPARTMENT * 16, RAJPUR ROAD, C.L.ZONE,DELHI. 

Model Town DharmikLila Cömmittee (Regd.) 
D-13A/31, Aggrawal Dharimshala, Model Town, 
Delhi-110009. 

Dated: 

Sub: Grant of permission for Ránlilla in Jawahar Park,D-Block, Model Town. 

With reference to your letter Nò. Nil dated: 05.09.07 regarding grant of 

permission for holding Ramlilla. In thís regard, it is stated that DCICLZ vide his orders 

dated: 07.09.07 has been pleased to grant the permission for holding Ramlilla in Jawhar 

Park, D-Block, Model Town w.e.f.11.10.07 to 22.10.07 free of charge. It is also 
mentioned that no commercial activity willbe ailowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 

 10

- MUNICIPAL CORPORATION OF DELHI 
* HORTICULTURE DEPARTMENT * 

16, RAJPUR ROAD, C.L.ZONE,DELHI. 

ve 

No.DDH/CLZ/07-08/__-S | 

To, 

  

Pardhan, 7 3 
Model Town Dharmi 
D-13A/31, Aggrawal D 
Delhi-110009, 

    

   

  

amittee (Regd.) 
irfishala, Model Town, 

    

Sub:- Gr nt of permission for Ramlilla.in Jawahar Park,D-Block, Model Town. 

With reference to your letter No. Nil dated: 05.09.07 regarding grant of 

permission for holding ‘Ramiilla. Inv this regard, it is stated that DC/CLZ vide his orders 

dated: 07.09.07 has been pleased to grant the permission for holding Ramiilla in Jawhar - 

Park, D-Block, Model Town w.e.f.11.10.07 to 22.10.07 free of charge. It is also 

mentioned that no commercial activity willbe allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 

Dated: irl? [vp 
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Civil Line Zone 
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Park, D-Block, Model Town w.e.f.11.10.07 to 22.10.07 free of charge. It is also 

mentioned that no commercial activity willbe allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 
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ve 

No.DDH/CLZ/07-08/__-S | 

To, 

  

Pardhan, 7 3 
Model Town Dharmi 
D-13A/31, Aggrawal D 
Delhi-110009, 

    

   

  

amittee (Regd.) 
irfishala, Model Town, 

    

Sub:- Gr nt of permission for Ramlilla.in Jawahar Park,D-Block, Model Town. 

With reference to your letter No. Nil dated: 05.09.07 regarding grant of 

permission for holding ‘Ramiilla. Inv this regard, it is stated that DC/CLZ vide his orders 

dated: 07.09.07 has been pleased to grant the permission for holding Ramiilla in Jawhar - 

Park, D-Block, Model Town w.e.f.11.10.07 to 22.10.07 free of charge. It is also 

mentioned that no commercial activity willbe allowed during this period in the park. 

Dy. Director(Hort.) 
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dated: 07.09.07 has been pleased to grant the permission for holding Ramiilla in Jawhar - 
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mentioned that no commercial activity willbe allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 

Dated: irl? [vp 
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No. DDHICLZ/08-09 89 

To, 

MUNIOIPAL CORPORATION OF DELHI 
HORTIOULNURE DEPARTMENT 

CIVIL LINE ZONE 

Sh. Ram Kishore Goyal 
Pardhan, 
Model Town Dharmik Leela Committee, 
D-18A/81, Aggrawal Dharamshala, 
Model Town, Delhi-110009. 

Dated_/8 

Sub: Grant of Permission for Ramlila in Jawabar Park,.D-Block, Mode] Town. 

With reforence to your letter No. Nil dated 29.07.08 regarding grant of 

permission for holding Ramleela. In this regard, it is stated that DC/CLZ vide 
his orders duted 08.08.08 has been pleased to grant tho permission for holding 

Ramleela in Jawahar Park, D - Block, Model Town w.e.l. 28.09.08 to 10.10.08 

free of charge. It is also mentioned that no con mercial activity will be allowed 

during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 

 11

MUNICIPAL CORPORATION OF DELE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No, DDH/CLZ/08-09/_ 789 Dated 1G 

, aL Tiein 

To, 

Sh. Ram Kishore Goyal 
Pardhan, ; . . % 
Model Town Dharmik Leola Committew, 
D-18A/31, Aggrawal Dharamshala, 
Model Town, Delhi-110009. 

Sub: Grant of Permission for Ramlila in Jawahar Park, D-Block, Model Town, 

With reference to your letter No. ‘Nil dated 29.07.08 regarding grant of 

permission for holding Ramleela. In this regard, it is stated that DC/CLZ vide 

his orders dated 08.08.08 has been pleased to grant the permission for holding 

Ramleela in Jawahar Park, D - Block, Model ‘Town wel, 28.09.08 to 10.10.08 

free of charge. It is also mentioned that no commercial activity will he allowed 
‘ 

during this period in the park, 

‘isi 
Dy. Director(Hort.) 
Civil Line Zone 

a
t

MUNICIPAL CORPORATION OF DELE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No, DDH/CLZ/08-09/_ 789 Dated 1G 

, aL Tiein 

To, 

Sh. Ram Kishore Goyal 
Pardhan, ; . . % 
Model Town Dharmik Leola Committew, 
D-18A/31, Aggrawal Dharamshala, 
Model Town, Delhi-110009. 

Sub: Grant of Permission for Ramlila in Jawahar Park, D-Block, Model Town, 

With reference to your letter No. ‘Nil dated 29.07.08 regarding grant of 

permission for holding Ramleela. In this regard, it is stated that DC/CLZ vide 

his orders dated 08.08.08 has been pleased to grant the permission for holding 

Ramleela in Jawahar Park, D - Block, Model ‘Town wel, 28.09.08 to 10.10.08 

free of charge. It is also mentioned that no commercial activity will he allowed 
‘ 

during this period in the park, 

‘isi 
Dy. Director(Hort.) 
Civil Line Zone 

a
t

MUNICIPAL CORPORATION OF DELE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No, DDH/CLZ/08-09/_ 789 Dated 1G 

, aL Tiein 

To, 

Sh. Ram Kishore Goyal 
Pardhan, ; . . % 
Model Town Dharmik Leola Committew, 
D-18A/31, Aggrawal Dharamshala, 
Model Town, Delhi-110009. 

Sub: Grant of Permission for Ramlila in Jawahar Park, D-Block, Model Town, 

With reference to your letter No. ‘Nil dated 29.07.08 regarding grant of 

permission for holding Ramleela. In this regard, it is stated that DC/CLZ vide 

his orders dated 08.08.08 has been pleased to grant the permission for holding 

Ramleela in Jawahar Park, D - Block, Model ‘Town wel, 28.09.08 to 10.10.08 

free of charge. It is also mentioned that no commercial activity will he allowed 
‘ 

during this period in the park, 

‘isi 
Dy. Director(Hort.) 
Civil Line Zone 

a
t

MUNICIPAL CORPORATION OF DELE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No, DDH/CLZ/08-09/_ 789 Dated 1G 

, aL Tiein 

To, 

Sh. Ram Kishore Goyal 
Pardhan, ; . . % 
Model Town Dharmik Leola Committew, 
D-18A/31, Aggrawal Dharamshala, 
Model Town, Delhi-110009. 

Sub: Grant of Permission for Ramlila in Jawahar Park, D-Block, Model Town, 

With reference to your letter No. ‘Nil dated 29.07.08 regarding grant of 

permission for holding Ramleela. In this regard, it is stated that DC/CLZ vide 

his orders dated 08.08.08 has been pleased to grant the permission for holding 

Ramleela in Jawahar Park, D - Block, Model ‘Town wel, 28.09.08 to 10.10.08 

free of charge. It is also mentioned that no commercial activity will he allowed 
‘ 

during this period in the park, 

‘isi 
Dy. Director(Hort.) 
Civil Line Zone 

a
t
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MUNICIPAL CORPORATION OF DELHI * HORTICULTURE-DEPARTMENT * 6, RAJPUR ROAD,CIVIL LINE ZONE, DELHI. 

No.DDHCLZI2009-10/.S13 

Sh. Suresh Kumar Cupta 
President, 
Model Town Dhar1nik Leela Committee, D-13-A/81, Agyrawal Dharamshala, 
Model Town, Dolhi - I10009. 

72)c 

Dated: 2-9/7b3 

Sub: Grant of Permission for Ramleela in Jawahar Market, D-Block, Model Town. 

With reler:nu to your letter Nil dated 20.07.09 regarding grant of permission 

for holding Ramleela. In this regard, it is stated that D/CLZ vide his orders dated 

23.07.099 has be:n peased to grant the permission for holding Ramleela in Jawahar 

Market, D-Block: Modcl Town w.e.f. 19.09.09 to 29.09.09 free of charge. It is also 

mentioned tlt no wnmercial activity will be allowed during this period in the park. 

Dy. Director (Hort.) 
Civil Line Zone 

 12

. MUNICIPAL CORPORATION OF DELHI * HORTICULTURE-DEPA 
ar ) RTMENT * 26, RAJ PUR ROAD,CIVIL LINE ZONE, DELHI. 

No.DDH/CLZ/2009-10/__ .§\3 | eI NG Dated: 29/7/69 _ 

Sh. Suresh Kumar Gu pta 
President, — 
Model Town Dharmik Leela Committee, 
D-13-A/31, Aggrawal Dharamshala, 

’ Model Town, Dolhi-— 110009. 

Sub: Grant of Permission for Ramleela in Jawahar Market, D-Block, Model Town. © 

With relercnee to your letter Nil dated 20.07.09 regarding grant of permission 

for holding Ramleela. In this regard, it is stated that DC/CLZ vide his orders dated — 

23.07.09 has been pleased to grant the permission for holding Ramleela in Jawahar . 

Market, D-Block; Model Town w.e.f. 19.09:09 to 29.09.09 free of charge. It is also 

mentioned thit no commercial activity will be allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone

. MUNICIPAL CORPORATION OF DELHI * HORTICULTURE-DEPA 
ar ) RTMENT * 26, RAJ PUR ROAD,CIVIL LINE ZONE, DELHI. 

No.DDH/CLZ/2009-10/__ .§\3 | eI NG Dated: 29/7/69 _ 

Sh. Suresh Kumar Gu pta 
President, — 
Model Town Dharmik Leela Committee, 
D-13-A/31, Aggrawal Dharamshala, 

’ Model Town, Dolhi-— 110009. 

Sub: Grant of Permission for Ramleela in Jawahar Market, D-Block, Model Town. © 

With relercnee to your letter Nil dated 20.07.09 regarding grant of permission 

for holding Ramleela. In this regard, it is stated that DC/CLZ vide his orders dated — 

23.07.09 has been pleased to grant the permission for holding Ramleela in Jawahar . 

Market, D-Block; Model Town w.e.f. 19.09:09 to 29.09.09 free of charge. It is also 

mentioned thit no commercial activity will be allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone

. MUNICIPAL CORPORATION OF DELHI * HORTICULTURE-DEPA 
ar ) RTMENT * 26, RAJ PUR ROAD,CIVIL LINE ZONE, DELHI. 

No.DDH/CLZ/2009-10/__ .§\3 | eI NG Dated: 29/7/69 _ 

Sh. Suresh Kumar Gu pta 
President, — 
Model Town Dharmik Leela Committee, 
D-13-A/31, Aggrawal Dharamshala, 

’ Model Town, Dolhi-— 110009. 

Sub: Grant of Permission for Ramleela in Jawahar Market, D-Block, Model Town. © 

With relercnee to your letter Nil dated 20.07.09 regarding grant of permission 

for holding Ramleela. In this regard, it is stated that DC/CLZ vide his orders dated — 

23.07.09 has been pleased to grant the permission for holding Ramleela in Jawahar . 

Market, D-Block; Model Town w.e.f. 19.09:09 to 29.09.09 free of charge. It is also 

mentioned thit no commercial activity will be allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone

. MUNICIPAL CORPORATION OF DELHI * HORTICULTURE-DEPA 
ar ) RTMENT * 26, RAJ PUR ROAD,CIVIL LINE ZONE, DELHI. 

No.DDH/CLZ/2009-10/__ .§\3 | eI NG Dated: 29/7/69 _ 

Sh. Suresh Kumar Gu pta 
President, — 
Model Town Dharmik Leela Committee, 
D-13-A/31, Aggrawal Dharamshala, 

’ Model Town, Dolhi-— 110009. 

Sub: Grant of Permission for Ramleela in Jawahar Market, D-Block, Model Town. © 

With relercnee to your letter Nil dated 20.07.09 regarding grant of permission 

for holding Ramleela. In this regard, it is stated that DC/CLZ vide his orders dated — 

23.07.09 has been pleased to grant the permission for holding Ramleela in Jawahar . 

Market, D-Block; Model Town w.e.f. 19.09:09 to 29.09.09 free of charge. It is also 

mentioned thit no commercial activity will be allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone
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MUNICIPAL CORPORATION OF DELHI 
HORTICULTURE DEPARTMENT 

No. ADH/CLZ/10-11/63 

President 

CIVIL LINE ZONE 

Model Town Dharmik Leela Committee 
D-13A/31, Aggrwal Dharam Shala 
Model Town Delhi-110009 

Dated 23/8h 

Sub: Grant of Permission for holding Ramleela in Jahawar Park D-block 
Model Town-III W.e.f. 08.10.2010 to 18,10.2010. 

With reference to letter No. Nil dated 06.08.10 regarding grant of 

In permission for holding Ramleela in Jahawar Park D-block Model Town-III 

this regard, it is stated that DC/CLZ vide his orders dated 19.08.10 has been 

pleased to grant the permission for holding Ramleela in Jahawar Park D-block 
It is also Model Town-III W.e.f. 08.10.2010 to 18,10.2010 free of charge.. 

mentioned that no commercial activity will be allowed-during this period in the 

park. 

Asstt. Director(Hort.) 
Civil Line Zone 

 13

MUNICIPAL CORPORATION OF DELHE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

% hey 
aa 

a 

Dated 33 (she No. ADH/CLZ/10-11/ 7,42. 

President 

Model Town Dharmik Leela Committee 
D-13A/31, Aggrwal Dharam Shala 
Model Town Delhi-110009 

Sub: Grant _of Permission for holding Ramleela in. Jahawar Park D-block 

Model Town-IiT w.e.f. 08.10.2010 to 18.10.2010. 

With reference to letter No. Nil dated 06.08.10 regarding grant of 

permission for holding Ramleela in Jahawar Park D-black Model Town-ITI. In 

this regard, it is stated that DC/CLZ vide his orders dated 19.08.10 has been 

- pleased to grant the permission for holding Ramleela in Jahawar Park D-block 

Model Town-III w.e.f. 08.10.2010 to 18.10.2010 free of charge. _Tt is also 

mentioned that no commercial activity will be allowed during this period in the 

park, 

Asstt. Director(Hort.) 

Civil Line Zone 
Ame tt Vr me tieg (Hort.) 

Givi ne Lene, AOC 
o : ‘ , .

MUNICIPAL CORPORATION OF DELHE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

% hey 
aa 

a 

Dated 33 (she No. ADH/CLZ/10-11/ 7,42. 

President 

Model Town Dharmik Leela Committee 
D-13A/31, Aggrwal Dharam Shala 
Model Town Delhi-110009 

Sub: Grant _of Permission for holding Ramleela in. Jahawar Park D-block 

Model Town-IiT w.e.f. 08.10.2010 to 18.10.2010. 

With reference to letter No. Nil dated 06.08.10 regarding grant of 

permission for holding Ramleela in Jahawar Park D-black Model Town-ITI. In 

this regard, it is stated that DC/CLZ vide his orders dated 19.08.10 has been 

- pleased to grant the permission for holding Ramleela in Jahawar Park D-block 

Model Town-III w.e.f. 08.10.2010 to 18.10.2010 free of charge. _Tt is also 

mentioned that no commercial activity will be allowed during this period in the 

park, 

Asstt. Director(Hort.) 

Civil Line Zone 
Ame tt Vr me tieg (Hort.) 

Givi ne Lene, AOC 
o : ‘ , .

MUNICIPAL CORPORATION OF DELHE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

% hey 
aa 

a 

Dated 33 (she No. ADH/CLZ/10-11/ 7,42. 

President 

Model Town Dharmik Leela Committee 
D-13A/31, Aggrwal Dharam Shala 
Model Town Delhi-110009 

Sub: Grant _of Permission for holding Ramleela in. Jahawar Park D-block 

Model Town-IiT w.e.f. 08.10.2010 to 18.10.2010. 

With reference to letter No. Nil dated 06.08.10 regarding grant of 

permission for holding Ramleela in Jahawar Park D-black Model Town-ITI. In 

this regard, it is stated that DC/CLZ vide his orders dated 19.08.10 has been 

- pleased to grant the permission for holding Ramleela in Jahawar Park D-block 

Model Town-III w.e.f. 08.10.2010 to 18.10.2010 free of charge. _Tt is also 

mentioned that no commercial activity will be allowed during this period in the 

park, 

Asstt. Director(Hort.) 

Civil Line Zone 
Ame tt Vr me tieg (Hort.) 

Givi ne Lene, AOC 
o : ‘ , .

MUNICIPAL CORPORATION OF DELHE HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

% hey 
aa 

a 

Dated 33 (she No. ADH/CLZ/10-11/ 7,42. 

President 

Model Town Dharmik Leela Committee 
D-13A/31, Aggrwal Dharam Shala 
Model Town Delhi-110009 

Sub: Grant _of Permission for holding Ramleela in. Jahawar Park D-block 

Model Town-IiT w.e.f. 08.10.2010 to 18.10.2010. 

With reference to letter No. Nil dated 06.08.10 regarding grant of 

permission for holding Ramleela in Jahawar Park D-black Model Town-ITI. In 

this regard, it is stated that DC/CLZ vide his orders dated 19.08.10 has been 

- pleased to grant the permission for holding Ramleela in Jahawar Park D-block 

Model Town-III w.e.f. 08.10.2010 to 18.10.2010 free of charge. _Tt is also 

mentioned that no commercial activity will be allowed during this period in the 

park, 

Asstt. Director(Hort.) 

Civil Line Zone 
Ame tt Vr me tieg (Hort.) 

Givi ne Lene, AOC 
o : ‘ , .
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HORTICULTURE DEPARTMENT CIVIL LINE ZONE 

No. ADH/eZI11-12/7 
sh. Suresh Kumar Gupta 
Model Town Dharmik Leela Comnittee D-13A/31, Aggrawal Dharamshala, Model Town, Delhi - 110009. 

74/c 

Oated ooo 

Sub: Grant of permission for holding. Ramleela in Jawahar Park,D-Block, 
Model Town-III w.e.f. 27,09,2011 to 07.10.2011. 

With refeerene to latter no Nil. Dated 09.08.2011 regarding grant of 

permission for holding Ramleela in Jawahar Park,D-Block, Model Town-III. 

In this regard, it is stated that 
Commissioner,MCD vide his orders dated 

It is 

03.09.2011 has been.pleased to grant the permission for holding Rameleela in 

Jawahar 
Park,D-Block, Mode! Ton-II! .e.f. 27:09.2011 te 07.10.2011, 

also mentioned that no commercial activity will be allowed during this þeriod in 

the park. 

Asstt. Director(Hort.) 
Civil Line Zone 

 14

HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No. ADH/C#Z/11-12/ FS Sated kel 

\_~Sh. Suresh Kumar Gupta 
Model Town Dharmik Leela Committee 
D-13A/31, Aggrawal Dharamshala, 
Model Town, Delhi - 110009. 

Sub: Grant _of permission for holding Ramleela in Jawahar Park, D-Block 

Model Town-III w.e.f. 27.09.2011 to 07.10.2011. 

With refeerene to latter no Nil Dated 09.08.2011 regarding grant of 

permission for holding Ramleela in Jawahar Park,D- Block, Model Town-ZII. 

In this regard, it is stated that Commissioner, MCD vide his orders dated 

03.09.2011 has been. pleased to grant the permission for holding Rameleela in 

Jawahar Park,D-Block, Model Town- ELE 2 af. 27:09,2011 2 07.10.2011. Tris 

also mentioned that no commercial activity will be allowed during this period in 

the park. 

Asstt. Director(Hort.) 

Civil Line Zone

HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No. ADH/C#Z/11-12/ FS Sated kel 

\_~Sh. Suresh Kumar Gupta 
Model Town Dharmik Leela Committee 
D-13A/31, Aggrawal Dharamshala, 
Model Town, Delhi - 110009. 

Sub: Grant _of permission for holding Ramleela in Jawahar Park, D-Block 

Model Town-III w.e.f. 27.09.2011 to 07.10.2011. 

With refeerene to latter no Nil Dated 09.08.2011 regarding grant of 

permission for holding Ramleela in Jawahar Park,D- Block, Model Town-ZII. 

In this regard, it is stated that Commissioner, MCD vide his orders dated 

03.09.2011 has been. pleased to grant the permission for holding Rameleela in 

Jawahar Park,D-Block, Model Town- ELE 2 af. 27:09,2011 2 07.10.2011. Tris 

also mentioned that no commercial activity will be allowed during this period in 

the park. 

Asstt. Director(Hort.) 

Civil Line Zone

HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No. ADH/C#Z/11-12/ FS Sated kel 

\_~Sh. Suresh Kumar Gupta 
Model Town Dharmik Leela Committee 
D-13A/31, Aggrawal Dharamshala, 
Model Town, Delhi - 110009. 

Sub: Grant _of permission for holding Ramleela in Jawahar Park, D-Block 

Model Town-III w.e.f. 27.09.2011 to 07.10.2011. 

With refeerene to latter no Nil Dated 09.08.2011 regarding grant of 

permission for holding Ramleela in Jawahar Park,D- Block, Model Town-ZII. 

In this regard, it is stated that Commissioner, MCD vide his orders dated 

03.09.2011 has been. pleased to grant the permission for holding Rameleela in 

Jawahar Park,D-Block, Model Town- ELE 2 af. 27:09,2011 2 07.10.2011. Tris 

also mentioned that no commercial activity will be allowed during this period in 

the park. 

Asstt. Director(Hort.) 

Civil Line Zone

HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No. ADH/C#Z/11-12/ FS Sated kel 

\_~Sh. Suresh Kumar Gupta 
Model Town Dharmik Leela Committee 
D-13A/31, Aggrawal Dharamshala, 
Model Town, Delhi - 110009. 

Sub: Grant _of permission for holding Ramleela in Jawahar Park, D-Block 

Model Town-III w.e.f. 27.09.2011 to 07.10.2011. 

With refeerene to latter no Nil Dated 09.08.2011 regarding grant of 

permission for holding Ramleela in Jawahar Park,D- Block, Model Town-ZII. 

In this regard, it is stated that Commissioner, MCD vide his orders dated 

03.09.2011 has been. pleased to grant the permission for holding Rameleela in 

Jawahar Park,D-Block, Model Town- ELE 2 af. 27:09,2011 2 07.10.2011. Tris 

also mentioned that no commercial activity will be allowed during this period in 

the park. 

Asstt. Director(Hort.) 

Civil Line Zone
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NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

No. ADHICI12-131385 

Sh. Subhash Tayal, President 
Shri Sanatan Dharam Sabha(Regd.) F-14/66-67, Model Town-II, Delhi-9 

Sub: Grant of permission for holding Ramleela in Jawahar Park,D-Block.Model 
Town-III W.e.f.16,10.2012 to 25.10,2012. 

Copy to: 

eDated 

With reference to latter no Nil Dated 07.09.2012 regarding grant of permission for 
In this regard, it is stated holding Ramleela in Jawahar Park,D-Block, Model Town-III. 

that DOH/NDMC vide his orders dated 10.09.2012 has been pleased to grant the permission 
It is also mentioned for holding Rameleela in above said park w.e.f 16.10.12 to 25.10.12. 

that no commercial activity will be allowed during this period in the park. 

Concerned SO(H) 

Asstt Birector (Hort.) 
Civil Line Zone 

 15

NORTH DELHI MUNICIPAL CORPORA: TION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

No. ADHICHH/2-1343 85 eDated elf 
Sh..Subhash Tayal, President 
Shri Sanatan Dharam Sabha(Regd ) 
F-14/66-67, Model Town-II, Delhi-9 

Sub: a a permission for holding Ramleela in Jawahar Park,D-Block,Model 

ef, 16.10, 2012 to 25.10. 2012.     

With reference to latter no Nil Dated 07.09.2012 regarding grant of permission for 

holding Ramleela in Jawahar Park,D-Block, Model Town-IIl. In this regard, it is stated 

that DOH/NDMC vide his orders dated 10.09.2012 has been pleased to grant the permission 

for holding Rameleela in above said park w.e.f 16.10.12 to 25.10.12. It is also mentioned 

. that no commercial activity will be allowed during this period in the park. 

  

       rector(Hort.) 

Civil Line Zone 

Copy to: 

€oncerned SO(H) >

NORTH DELHI MUNICIPAL CORPORA: TION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

No. ADHICHH/2-1343 85 eDated elf 
Sh..Subhash Tayal, President 
Shri Sanatan Dharam Sabha(Regd ) 
F-14/66-67, Model Town-II, Delhi-9 

Sub: a a permission for holding Ramleela in Jawahar Park,D-Block,Model 

ef, 16.10, 2012 to 25.10. 2012.     

With reference to latter no Nil Dated 07.09.2012 regarding grant of permission for 

holding Ramleela in Jawahar Park,D-Block, Model Town-IIl. In this regard, it is stated 

that DOH/NDMC vide his orders dated 10.09.2012 has been pleased to grant the permission 

for holding Rameleela in above said park w.e.f 16.10.12 to 25.10.12. It is also mentioned 

. that no commercial activity will be allowed during this period in the park. 

  

       rector(Hort.) 

Civil Line Zone 

Copy to: 

€oncerned SO(H) >

NORTH DELHI MUNICIPAL CORPORA: TION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

No. ADHICHH/2-1343 85 eDated elf 
Sh..Subhash Tayal, President 
Shri Sanatan Dharam Sabha(Regd ) 
F-14/66-67, Model Town-II, Delhi-9 

Sub: a a permission for holding Ramleela in Jawahar Park,D-Block,Model 

ef, 16.10, 2012 to 25.10. 2012.     

With reference to latter no Nil Dated 07.09.2012 regarding grant of permission for 

holding Ramleela in Jawahar Park,D-Block, Model Town-IIl. In this regard, it is stated 

that DOH/NDMC vide his orders dated 10.09.2012 has been pleased to grant the permission 

for holding Rameleela in above said park w.e.f 16.10.12 to 25.10.12. It is also mentioned 

. that no commercial activity will be allowed during this period in the park. 

  

       rector(Hort.) 

Civil Line Zone 

Copy to: 

€oncerned SO(H) >

NORTH DELHI MUNICIPAL CORPORA: TION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

No. ADHICHH/2-1343 85 eDated elf 
Sh..Subhash Tayal, President 
Shri Sanatan Dharam Sabha(Regd ) 
F-14/66-67, Model Town-II, Delhi-9 

Sub: a a permission for holding Ramleela in Jawahar Park,D-Block,Model 

ef, 16.10, 2012 to 25.10. 2012.     

With reference to latter no Nil Dated 07.09.2012 regarding grant of permission for 

holding Ramleela in Jawahar Park,D-Block, Model Town-IIl. In this regard, it is stated 

that DOH/NDMC vide his orders dated 10.09.2012 has been pleased to grant the permission 

for holding Rameleela in above said park w.e.f 16.10.12 to 25.10.12. It is also mentioned 

. that no commercial activity will be allowed during this period in the park. 

  

       rector(Hort.) 

Civil Line Zone 

Copy to: 

€oncerned SO(H) >
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NORTH DELHI MUNICIPAL CORPORATION HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

No. DDHICLZI2013/ /7. 

Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd.) D-13-A/31, Aggarwal Dharmshala, 
Model Town, Delhi-110009. 

Dated 93 

Sub: Grant of Permission for organizing Ramleela Mahostvá at Jawahar Park, D 
Block.Model Town w.e.f, 04.10.2013 to 15.10.2013 

Copy to 

With reference to your request dated 02.08.2013 regarding the subject cited above. 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela Mahostva at Jawahar Park, D-Block,Model Town . w.e.f. 04.10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

Concerned SO(H) for reporting any damaged 

Dy. Director(Hort.) 
Civil Line Zone 

 16

Swaee 

NORTH DELHI MUNICIP | ! ICIPA HORTICUL L CORPORATION DEPARTMENT CIVIL LINE ZONE 

és ne 
a 

;No. DDHICLZ/2013/_7 Zod. Dated of-9-/3 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd. 
-13-A/31, Aggarwal Dharmshala, ° 

Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D: 

Block Model Town wef, 04.10.2013 to 15.10.2013     

With reference to your request dated.02.08,2013 regarding the subject cited above 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela- ‘Mahostva at Jawahar Park, D-Block,Model Town . w.ef. 04, 10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

’ . - Dy. Director(Hort,) 
Civil Line Zone 

Concerned SO(H) for reporting any damaged 

an

Swaee 

NORTH DELHI MUNICIP | ! ICIPA HORTICUL L CORPORATION DEPARTMENT CIVIL LINE ZONE 

és ne 
a 

;No. DDHICLZ/2013/_7 Zod. Dated of-9-/3 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd. 
-13-A/31, Aggarwal Dharmshala, ° 

Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D: 

Block Model Town wef, 04.10.2013 to 15.10.2013     

With reference to your request dated.02.08,2013 regarding the subject cited above 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela- ‘Mahostva at Jawahar Park, D-Block,Model Town . w.ef. 04, 10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

’ . - Dy. Director(Hort,) 
Civil Line Zone 

Concerned SO(H) for reporting any damaged 

an

Swaee 

NORTH DELHI MUNICIP | ! ICIPA HORTICUL L CORPORATION DEPARTMENT CIVIL LINE ZONE 

és ne 
a 

;No. DDHICLZ/2013/_7 Zod. Dated of-9-/3 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd. 
-13-A/31, Aggarwal Dharmshala, ° 

Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D: 

Block Model Town wef, 04.10.2013 to 15.10.2013     

With reference to your request dated.02.08,2013 regarding the subject cited above 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela- ‘Mahostva at Jawahar Park, D-Block,Model Town . w.ef. 04, 10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

’ . - Dy. Director(Hort,) 
Civil Line Zone 

Concerned SO(H) for reporting any damaged 

an
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NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

,No. DDHCLZI2013/ /7. 

Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd.) 
D-13-A/31, Aggarwal Dharmshala, 

Model Town, Delhi-110009. 

CIVIL LINE ZONE 

Copy to8 

Dated 93 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D 
Block,Model Town w.e.f, 

With reference to your request dated 02.08.2013 regarding the subject cited above. 

76/e 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela Mahostva at Jawahar Park, D-Block, Mode! Town . w.e.f. 04.10.2013to 
15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

Concerned SO(H) for reporting any damaged 

Dy. Director (Hort.) 
Civil Line Zone 

04.10.2013 to 15.10.2013 

 17

— 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

o 

No. DDH/CLZ/2013/__7 Zed. ~ Dated 29-73 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd.) 
D-13-A/31, Aggarwal Dharmshala, 

- Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D- 

Block,Model Town .e.f. 04.10.2013 to 15.10.2013 

  

        

With reference to your request dated.02.08.2013 regarding the subject cited above. 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela Mahostva at Jawahar Park, D-Block,Model Town . wef, 04.10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

- Dy. Director(Hort.) 

Civil Line Zone 

Concerned SO(H) for reporting any damaged 

nt le cl ll Na

— 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

o 

No. DDH/CLZ/2013/__7 Zed. ~ Dated 29-73 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd.) 
D-13-A/31, Aggarwal Dharmshala, 

- Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D- 

Block,Model Town .e.f. 04.10.2013 to 15.10.2013 

  

        

With reference to your request dated.02.08.2013 regarding the subject cited above. 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela Mahostva at Jawahar Park, D-Block,Model Town . wef, 04.10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

- Dy. Director(Hort.) 

Civil Line Zone 

Concerned SO(H) for reporting any damaged 

nt le cl ll Na

— 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

o 

No. DDH/CLZ/2013/__7 Zed. ~ Dated 29-73 
Sh. Suresh Gupta,President 
Model Town Dharmik Leela Committee(Regd.) 
D-13-A/31, Aggarwal Dharmshala, 

- Model Town, Delhi-110009. 

Sub: Grant of Permission for organizing Ramleela Mahostva at Jawahar Park, D- 

Block,Model Town .e.f. 04.10.2013 to 15.10.2013 

  

        

With reference to your request dated.02.08.2013 regarding the subject cited above. 

In this regard, it is stated that DC/CLZ has pleased to grant you permission for organizing 

Ramleela Mahostva at Jawahar Park, D-Block,Model Town . wef, 04.10.2013 to 

15.10.2013. It is also requested that during the camp, no tree/plant & MCD Property 

should be damaged. 

- Dy. Director(Hort.) 

Civil Line Zone 

Concerned SO(H) for reporting any damaged 

nt le cl ll Na
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Ño. ADH/CLZ/14/ 

Shri Suresh Gupta 
President, 

NORTH DELHI MUNICIPAL CORPORATION HORTICULTURE DEPARTMENT 

Sub: 

Model Town Dharmik Leela Committee(Regd.) F-5/11,Model ToWn, Delhi -9. 

CIVIL LINE ZONE 

Copy to: 

Grant. of Permission for Holding Ramleela Mahotsva at Jawahar Pak, D 
Block, Model Town-III w.e.f. 24.09.2014 to 05.10.2014, 

Dated. 

With reference to letter dated 24.06.2014 regarding grant of permission for holding 
In this regard, it is Ramleela Mahotsva in Jawahar Park, D-Block,Model Town-ilI, Delhi. 

It is 

stated that DCICLZ vide his orders dated 02.07.2014 has been pleased to grant the 

permission for religious function in above said park w.e.f. 24.09.14 to 05.10.2014. 
also:mentioned that no commercial activity will be allowed during this period in the park. 

1 Concerned SO(H) for pursuing thematter. 

Asstt- Director(Hort.) 
Civil Line Zone 

 18

NORTH DELHI MUNIC IPAL CORPORATION HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

ie 
; bee | 7 

A 
an 

No. apHcLz14/_|) OF Dated | |S 14 

Shri Suresh Gupta 
President, 
Model Town Dharmik Leela Committee(Regd.) 
F-5/11,Model Town, Delhi -9. . 

Sub: Grant_of Permission for Holding Ramleela Mahotsva_at Jawahar Pak, D- 
Block, Model Town-III w.e.f. 24.09.2014 to_05.10.2014. 

With reference to letter dated 24.06.2014 regarding grant. of permission for holding 

Ramleela Mahotsva in Jawahar Park, D-Block,Model Town-Ill,Delhi. _ In this regard, it is 
stated that DC/CLZ vide his orders dated 02.07.2014 has been pleased to grant the - 

permission for religious function in above said park w.e,f. 24.09.14 to 05.10.2014. It is 

also:mentioned that no commercial activity will be allowed during this period in the park. 

ANY é 

+3 
ASSH: ector(Ho rt.) 
Civil Line Zone 

     
Copy to:- 

1 Concerned SO(H) for pursuing the:matter. 
eet in ’ whe

NORTH DELHI MUNIC IPAL CORPORATION HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

ie 
; bee | 7 

A 
an 

No. apHcLz14/_|) OF Dated | |S 14 

Shri Suresh Gupta 
President, 
Model Town Dharmik Leela Committee(Regd.) 
F-5/11,Model Town, Delhi -9. . 

Sub: Grant_of Permission for Holding Ramleela Mahotsva_at Jawahar Pak, D- 
Block, Model Town-III w.e.f. 24.09.2014 to_05.10.2014. 

With reference to letter dated 24.06.2014 regarding grant. of permission for holding 

Ramleela Mahotsva in Jawahar Park, D-Block,Model Town-Ill,Delhi. _ In this regard, it is 
stated that DC/CLZ vide his orders dated 02.07.2014 has been pleased to grant the - 

permission for religious function in above said park w.e,f. 24.09.14 to 05.10.2014. It is 

also:mentioned that no commercial activity will be allowed during this period in the park. 

ANY é 

+3 
ASSH: ector(Ho rt.) 
Civil Line Zone 

     
Copy to:- 

1 Concerned SO(H) for pursuing the:matter. 
eet in ’ whe

NORTH DELHI MUNIC IPAL CORPORATION HORTICULTURE DEPARTMENT 
CIVIL LINE ZONE 

ie 
; bee | 7 

A 
an 

No. apHcLz14/_|) OF Dated | |S 14 

Shri Suresh Gupta 
President, 
Model Town Dharmik Leela Committee(Regd.) 
F-5/11,Model Town, Delhi -9. . 

Sub: Grant_of Permission for Holding Ramleela Mahotsva_at Jawahar Pak, D- 
Block, Model Town-III w.e.f. 24.09.2014 to_05.10.2014. 

With reference to letter dated 24.06.2014 regarding grant. of permission for holding 

Ramleela Mahotsva in Jawahar Park, D-Block,Model Town-Ill,Delhi. _ In this regard, it is 
stated that DC/CLZ vide his orders dated 02.07.2014 has been pleased to grant the - 

permission for religious function in above said park w.e,f. 24.09.14 to 05.10.2014. It is 

also:mentioned that no commercial activity will be allowed during this period in the park. 

ANY é 

+3 
ASSH: ector(Ho rt.) 
Civil Line Zone 

     
Copy to:- 

1 Concerned SO(H) for pursuing the:matter. 
eet in ’ whe
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1/4 

NORTHH DELHI MUNICIPAL CORPORATION HORTICULTURE DEPARTMENT 

No. Addl.Dir(H)/CLZ/NS/ 51) 

To, 

CIVIL LINE ZONE 

Shri Suresh Gupta, President 
Modet Town Dharmik Leela Cpmmittee(Regd.) 
Ramleela Park, D-Block, Mod�l Town-III 
Dlhi - 110009. 

78/e 

Dated -8-5 

Sub: Grant of Permission for Ramieela Mahotsav at Jawahar park, D-Block.Model 
Town-III Delhi w.e.f. 12.10,201j to 24.10,.2015. 

With reference to letter dated 20.07.2015 regarding grant of permission for holding 
Ramleela Mahotsav above said park. In this regard, it is stated that DC/CLZ vide his 

orders dated 27.07.201 S has been pleased to grant the permission for holding remleela 
programma in above-saidpark w.e.f. 12.10.2015 (0 24.10.2015,subjei i0 necessary 

permission/ NOC from Police/Traffice Police etc. 

Addll. DifleLHor 
Civil Line Zone 

 19

bE
 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

ig e 

No, Addl. Dir(H)/CLZ/15/ 51) Dated []~8—-)S” 

To, 

Shri Suresh Gupta, President 

* Modet Town Dharmik Leela Committee(Regd.) 
_ Ramleela Park, D-Block, Modal Town-III 
“Phi - 110009. 

Sub: Grant of Permission for Ramieela Mahotsayv at Jawahar park, D-Block,Moadel 

Town-III Delhi w.e.f, 12.10.2045 to 24.10.2015,   

With reference to letter dated 20.07.2015 regarding grant of permission for holding 

Ramleela Mahotsav in above said park. In this regard, it is stated that DC/CLZ vide his 

orders dated 27.07.2015 has been pleased to grant the permission for holding remleela 

= prearamme in above~satd-park ‘w.e., 12.10.2015 to 24.10.2015,subjert io necessary ~~ 

permission/ NOC from Police/Traffice Police etc. 

Addll. Dir@et (Hort) 
Seb bincZone

bE
 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

ig e 

No, Addl. Dir(H)/CLZ/15/ 51) Dated []~8—-)S” 

To, 

Shri Suresh Gupta, President 

* Modet Town Dharmik Leela Committee(Regd.) 
_ Ramleela Park, D-Block, Modal Town-III 
“Phi - 110009. 

Sub: Grant of Permission for Ramieela Mahotsayv at Jawahar park, D-Block,Moadel 

Town-III Delhi w.e.f, 12.10.2045 to 24.10.2015,   

With reference to letter dated 20.07.2015 regarding grant of permission for holding 

Ramleela Mahotsav in above said park. In this regard, it is stated that DC/CLZ vide his 

orders dated 27.07.2015 has been pleased to grant the permission for holding remleela 

= prearamme in above~satd-park ‘w.e., 12.10.2015 to 24.10.2015,subjert io necessary ~~ 

permission/ NOC from Police/Traffice Police etc. 

Addll. Dir@et (Hort) 
Seb bincZone

bE
 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

ig e 

No, Addl. Dir(H)/CLZ/15/ 51) Dated []~8—-)S” 

To, 

Shri Suresh Gupta, President 

* Modet Town Dharmik Leela Committee(Regd.) 
_ Ramleela Park, D-Block, Modal Town-III 
“Phi - 110009. 

Sub: Grant of Permission for Ramieela Mahotsayv at Jawahar park, D-Block,Moadel 

Town-III Delhi w.e.f, 12.10.2045 to 24.10.2015,   

With reference to letter dated 20.07.2015 regarding grant of permission for holding 

Ramleela Mahotsav in above said park. In this regard, it is stated that DC/CLZ vide his 

orders dated 27.07.2015 has been pleased to grant the permission for holding remleela 

= prearamme in above~satd-park ‘w.e., 12.10.2015 to 24.10.2015,subjert io necessary ~~ 

permission/ NOC from Police/Traffice Police etc. 

Addll. Dir@et (Hort) 
Seb bincZone
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NORTH DELHI MUNICIPAL (ORPORATION HORTICULTURE DEPARTMENT CIVIL,LNE ZONE 

No. DDHIADH/CLZI16/ 38) 

To, 

Sh. Suresh Kr. Gupta, President 
Model Town Dhrmik Lccla Committee(Regd.) RairaPark, D-Block, Model Tow n-lI 

. Delhi-110009. 

Dated 26-2-/4 

Sub: Grant of Permission for Holding Ramlccla Programme at Jawahar Park, ) 
Block, Model Town w.e.f. 25.09,2016 to 34.J0.2016. 

With reference to letter dated 04.i)7.20 )6 regarding gran: of permission for lolding 
Reiigious Prgoramme in above said park. In this regard. it is statecd that DCCLZ vide his 
orders dlated 18.07.2016 has heen pleuse l: gra,: b misin r hoid1ng religivs 
progranne in above said park w.e.f 23. )) 2016 lo 
permissiqn/ NOC from Poli
e/Traltfice Police etc and 
allowed durib,g tis period in the park. 

14 l).2016.sulbjeet tu necessary 

n: commercial activit will be 

Dy. Dircetor(Hort.) 
(ivil Line Zone 

 20

be
 

NORTH DELHI MUNICIP AL CORPORATION HORTICULTURE ) ORATION 
EPARTMENT 

és CIVIL. LINE ZONE 

No. DDH/ADH/CLZ/16/ 38 | a Dated 26-7 -/6 

To, 

- Sh. Suresh Kr. Gupta, President. 
Model Town Dhrmik Leela Committec(Regd.) 
Raise Park, D-Block, Model Town-Tll 

. Delhi-110009. 

Sub: Grant of Permission for Holding Ramicela Programme at Jawahar Park, D- 

Block, Model Town w.e.f, 25.09.2016 to 14.10.2016. 

With reference to letter dated’ 04.07.2014 regarding gran: of permission tor holding 

Religious Prgoramme in above said park. In this regard. it is stated that DC/CLZ vide his 

orders dated 18.07.2016 has been pleases te gract be permission fae noidiny religivas 

* progranume in above said park weet 25.9 2016 to 14 1d.2uL6.subject tv necessary 

perntissign/ NOC from Police/Traffice Police ete and ne commercial activity will be 

allowed duriiy tits period in the park. 

a 
f 

L, . vv en 

Dy, DirStor(Hort,) 
Civil Line Zone

be
 

NORTH DELHI MUNICIP AL CORPORATION HORTICULTURE ) ORATION 
EPARTMENT 

és CIVIL. LINE ZONE 

No. DDH/ADH/CLZ/16/ 38 | a Dated 26-7 -/6 

To, 

- Sh. Suresh Kr. Gupta, President. 
Model Town Dhrmik Leela Committec(Regd.) 
Raise Park, D-Block, Model Town-Tll 

. Delhi-110009. 

Sub: Grant of Permission for Holding Ramicela Programme at Jawahar Park, D- 

Block, Model Town w.e.f, 25.09.2016 to 14.10.2016. 

With reference to letter dated’ 04.07.2014 regarding gran: of permission tor holding 

Religious Prgoramme in above said park. In this regard. it is stated that DC/CLZ vide his 

orders dated 18.07.2016 has been pleases te gract be permission fae noidiny religivas 

* progranume in above said park weet 25.9 2016 to 14 1d.2uL6.subject tv necessary 

perntissign/ NOC from Police/Traffice Police ete and ne commercial activity will be 

allowed duriiy tits period in the park. 

a 
f 

L, . vv en 

Dy, DirStor(Hort,) 
Civil Line Zone

be
 

NORTH DELHI MUNICIP AL CORPORATION HORTICULTURE ) ORATION 
EPARTMENT 

és CIVIL. LINE ZONE 

No. DDH/ADH/CLZ/16/ 38 | a Dated 26-7 -/6 

To, 

- Sh. Suresh Kr. Gupta, President. 
Model Town Dhrmik Leela Committec(Regd.) 
Raise Park, D-Block, Model Town-Tll 

. Delhi-110009. 

Sub: Grant of Permission for Holding Ramicela Programme at Jawahar Park, D- 

Block, Model Town w.e.f, 25.09.2016 to 14.10.2016. 

With reference to letter dated’ 04.07.2014 regarding gran: of permission tor holding 

Religious Prgoramme in above said park. In this regard. it is stated that DC/CLZ vide his 

orders dated 18.07.2016 has been pleases te gract be permission fae noidiny religivas 

* progranume in above said park weet 25.9 2016 to 14 1d.2uL6.subject tv necessary 

perntissign/ NOC from Police/Traffice Police ete and ne commercial activity will be 

allowed duriiy tits period in the park. 

a 
f 

L, . vv en 

Dy, DirStor(Hort,) 
Civil Line Zone
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1 

No. DDH/ADH/CLZ17/ 323 

To, 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

CIVIL LINE ZONE 

Sh. Sudesh Kumar Gupta, President 
Model Town Dharmik Leela Committee(Regd.) 
Ramleela Park, D-Block, Model Town-III, 
Delhi - 110009. 

Dated 

Sub: Grant of Permission for Holding Ramleela Mahotsav in Jawahar Park, 
Model Town-III w.e.f. 15.09.17 to 03.10.17. 

Copy to: 

With reference to letter dated 23.06.2017 regarding grant of permission for 
holding ramleela mahotsav in above said park. In this regard, it is stated that DC/CLZ 
vide his orders dated 06.07.2017 has been pleased to grant the 'permission or holdirg 
religious program in above said park w.e.f. 15.09.17 to 03.10.17, subject to necessary 
permission/ NÌC fom Police/Trafic Police etc. and no commercial activity will be 
allowed during this period in the park. 

Dy. Director(Hort.) 
Civil Line Zone 

Deputy Director (Hort) Civil Line Zone 
1 ADH/Concerned SOH) for reporting any damage 

 21
br
e 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

~~. CIVIL LINE ZONE 
an 

No. DDH/ADH/CLZ/17/ 37:3 Dated aE Fe) 

To, pa 

Sh. Sudesh Kumar Gupta, President 
Model Town Dharmik Leela Committee(Regd.) 
Ramleela Park, D-Block, Model Town-III, - 

Delhi — 110009. 

Sub: Grant of Permission for Holding Ramleela Mahotsav_in Jawahar Park, 

Model Town-IIl w.e.f. 15.09.17 to 03.10.17. ‘   

With reference to letter dated 23.06.2017 regarding grant of permission for 

holding ramleela mahotsav in above said park. _In this regard, it is stated that DC/CLZ 

vide his orders dated 06.07.2017 has been pleased to grant the ‘permission fur holding 

religious program in above said park w.e.f. 15.09.17 to 03.10.17, subject to necessary 

permission/ NOC from Police/Traffic Police etc. and no commercial activity will be 

allowed during this period in the park. 

Le a 
Dy. Director(Hort.) 
Dp Civil Line Zone 
wéeputy Director (H 

Civil Line Zone 

ADH/Concerned SO(H) for reporting any damage 

Copy to: 

1

br
e 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

~~. CIVIL LINE ZONE 
an 

No. DDH/ADH/CLZ/17/ 37:3 Dated aE Fe) 

To, pa 

Sh. Sudesh Kumar Gupta, President 
Model Town Dharmik Leela Committee(Regd.) 
Ramleela Park, D-Block, Model Town-III, - 

Delhi — 110009. 

Sub: Grant of Permission for Holding Ramleela Mahotsav_in Jawahar Park, 

Model Town-IIl w.e.f. 15.09.17 to 03.10.17. ‘   

With reference to letter dated 23.06.2017 regarding grant of permission for 

holding ramleela mahotsav in above said park. _In this regard, it is stated that DC/CLZ 

vide his orders dated 06.07.2017 has been pleased to grant the ‘permission fur holding 

religious program in above said park w.e.f. 15.09.17 to 03.10.17, subject to necessary 

permission/ NOC from Police/Traffic Police etc. and no commercial activity will be 

allowed during this period in the park. 

Le a 
Dy. Director(Hort.) 
Dp Civil Line Zone 
wéeputy Director (H 

Civil Line Zone 

ADH/Concerned SO(H) for reporting any damage 

Copy to: 

1
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NORTHOELHI MUNIGIPAL CORPORATION 
HORHCULTUREDEPARTMENT 

KESHAV PÚRAMZONE 

NO.DDH/KPZI2018/ 

Sub: Permission fo: holding Reli�lóus RrogramRamE Drssthra Mahosav in 

Jawa'ar Park in Model Town-!l w.e.t. 04/10/2018 to 22/10/2018. 

Dt. 

On your Yequest othe subject citièd above, the Dy. Commissioner, Keshav 
Puram Zone has grantd hecessary penissioD to Model Town Dharmik Leela 
Committee (Regd.) to holding Religious Füinction/Ramlila & Dussehra Mahotsav in 
Jawahar Park, Model ToWn-1ll w.e.f. 04/10/20:18to 22.10.2018. 

tolabli&. 

The permission is granted on the undertaking of the Model Town Dharmik Leela 

Committee (R�gd.) that there will beno damhge to the tr�es/saplings of the park and if 

any will be replanted by the Committee and there will be no commercial activity in the 

park. 

Sh. Suresh Kumar Gupta President 

Thë perntssion sgrated with tondition oniitee Wt submit N C ro Fre 

Department & Police Departmierit before funötion/program. 

Model Town Dharmik Leela Committee (Regd.) 
Ramlila Park, D-Block, Model Town, 

Delhi -110009: 

h 

Dy. (Difector (Hort.) 
Keshav Puram Zone 

Dy.Eirc+or (Hort.) 
. 

 22

<< 

No. ;ODDAKPZEOT! 4a : 

NORTH LHI MUNIGIPAL CORPORATION — 

  

   
Rigag Rie. 

RTICULTURE:DEPARTMENT 
- UKESHAV PURAM ZONE 

- 

ot. wo Gl iQ. 

penis Permission for holding Religious Riogram serie @ Dlgeetira Mahotsav in 

  

   
ark in'ieaet Towetlll w. arf. 04/10/2018 to 22/10/2018. 

ithe subject ctl abc above, the Dy. Commissioner, Keshav 

Puram Zone has grantad® “Aecessary peifnission to Model Town Dharmik Leela. 

Committee (Regd.) to holding Religious Fiinction/Ramlila & Dussehra Mahotsav in 

‘Jawahar Park, Model: Townelll w.e.f, 04/10/2@18%to 22.10.2018. 

The permission is granted on the undértaking of the Model Town Dharmik Leela 

_ Committee (Regd.) that there will-be-no darbge to the. trees/saplings of the park and if 

any will be replanted by the Committee and|there will be no ) commercial activity in the 

park. 

Sh. Suresh Kumar Gupta President 
Model Town Dharmik Leela Committee (Regd.) 
Ramlila Park, D-Block, Model Town, 
Delhi ~ 110009; 

eo ROR 

4 

me RTS “permission grated ‘with cechatjaPeeminnice wil: ‘edn NOt CHT ERE: a 

‘Department & Police Departmerit before funétion/program. 

ot 
Dy. Dector (Hort.) 

Keshav Puram Zone 

| By. Bir sector (Hort. 
we n Fone 

eco Ue. “anes

<< 

No. ;ODDAKPZEOT! 4a : 

NORTH LHI MUNIGIPAL CORPORATION — 

  

   
Rigag Rie. 

RTICULTURE:DEPARTMENT 
- UKESHAV PURAM ZONE 

- 

ot. wo Gl iQ. 

penis Permission for holding Religious Riogram serie @ Dlgeetira Mahotsav in 

  

   
ark in'ieaet Towetlll w. arf. 04/10/2018 to 22/10/2018. 

ithe subject ctl abc above, the Dy. Commissioner, Keshav 

Puram Zone has grantad® “Aecessary peifnission to Model Town Dharmik Leela. 

Committee (Regd.) to holding Religious Fiinction/Ramlila & Dussehra Mahotsav in 

‘Jawahar Park, Model: Townelll w.e.f, 04/10/2@18%to 22.10.2018. 

The permission is granted on the undértaking of the Model Town Dharmik Leela 

_ Committee (Regd.) that there will-be-no darbge to the. trees/saplings of the park and if 

any will be replanted by the Committee and|there will be no ) commercial activity in the 

park. 

Sh. Suresh Kumar Gupta President 
Model Town Dharmik Leela Committee (Regd.) 
Ramlila Park, D-Block, Model Town, 
Delhi ~ 110009; 

eo ROR 

4 

me RTS “permission grated ‘with cechatjaPeeminnice wil: ‘edn NOt CHT ERE: a 

‘Department & Police Departmerit before funétion/program. 

ot 
Dy. Dector (Hort.) 

Keshav Puram Zone 

| By. Bir sector (Hort. 
we n Fone 

eco Ue. “anes
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NORTH DELU MÜNIRAL CORPORATION HORTIeuETURDERARTMENT KE}HAV PRAM ZONE 

DDHIRPZAÖ19-201345. 
oRermjssior forsholdiig Religious ProgtamlRaolt & Dus6ehra Mahos 

Jawahar Park in Model Town-ll w.e.f. 23/092019 to t1/10/2019, 

On your request on the subject citied above, the Hon'ble Commissioner, North 
DMC has granted necessary permision, to Model Town Dharmik Leela Committee 
(Regd.) to holding Religious FunctionRamlila & Dussehra Mahotsav in Jawahar Park, 
Model Town-lll w.e.f. 23/09/2019 to 

The permission is granted on theuhdertaking of. the Model Town Dh¡rmik Leela 
Committee (Regd.) that ther� will be no damage to the trees/saplings of the park andf 
any will be replanted by.the Committea and there will be no commercjal activity in the 
park. 

102019. 

Tieperimssion gräntëd with corditon Omraitee 
partment& Polce Department befofeunctionlprogram. 

Sh. Suresh Kumar GuptaPresident 
Model Town Dharmik Léela Cömmittee (Regd.) 
Ramlila Park, D-Block, Model Town, 
Delhi � 110009. 

ubniaNOG tonFi 

Dy. Director (Hort.) 
Keskáv Puram Zone 
Dy. Director (Hort.) Keshav Pam Zone 

-North Delhi ldericipal Corporaticn 

 23

  

Jawahar Park in Model Town-llt' W.e. of. 23/09/2019 to 41/10/2019. 

On your request on the subject otied above, the Hon'ble Commissioner, North 
   

      

  

(Regd.) to holding Religious Func 
Model Townslll w.e.f. 23/09/2019 to: 

The permission is granted off 

rector (Hort.) 
K v Puram Zone w=. 

Be, By. Director (Hort. 
Sident . ” Keshav Puram Zone 
Cémmittee (Regd. ) — ‘North Delhi ltunicipal Corporation 

Ramlila Park, D-Block, Model Town, . 

Delhi — 140009. 

   
«9 1 ne p haaapi ty oo ete warn 

PISS LO II te OS PB oe. yee “y hy yo ene SMA RTM! ae ae PERN : SES Shei SEO be tah : ; oo . GE

  

Jawahar Park in Model Town-llt' W.e. of. 23/09/2019 to 41/10/2019. 

On your request on the subject otied above, the Hon'ble Commissioner, North 
   

      

  

(Regd.) to holding Religious Func 
Model Townslll w.e.f. 23/09/2019 to: 

The permission is granted off 

rector (Hort.) 
K v Puram Zone w=. 

Be, By. Director (Hort. 
Sident . ” Keshav Puram Zone 
Cémmittee (Regd. ) — ‘North Delhi ltunicipal Corporation 

Ramlila Park, D-Block, Model Town, . 

Delhi — 140009. 

   
«9 1 ne p haaapi ty oo ete warn 

PISS LO II te OS PB oe. yee “y hy yo ene SMA RTM! ae ae PERN : SES Shei SEO be tah : ; oo . GE
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NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

KESHAV PURAM ZONE 

No. /DDH/ KPZ/ 2019-20 

Distribution: 

The Commissioner, North DMC vide her orders dt. 01/11/2019 has 

banned the park located at D-Block, Model Town-III known as Jawahar Park 

in Ward No. 77 for organising marriages and other social functions including 
holding of Ramlila etc. 

The orders will be enforced with immediate effect. 

1- Asstt. Director (Hort.)/KPZ. 
2- A1 Section Officers (Hort.)/KPZ. 

Copy for knd information to ; 

-Dy. Commissioner, Keshav Puram Zone. 

124 

Dated :-\S/11/2019 

3- Director (Hort.)/North DMC. 

1- Secretary to Commissioner, North DMC - fon kind information pls. 

4- Offlce Copy. 

Dy. Director (Hort.) 
Keshav Puram Zone 

iice of the D.c. Ke- Purar Z.oe North D.M.C. 
Dy. No. ..4? 

Date..etll.... 

 24ANNEXURE R-7

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

KESHAV PURAM ZONE 

No. \S\/DDH/KPZ/2019-20 Dated :- \¢ /11/2019 

The Commissioner, North DMC vide her orders dt. 01/11/2019 has 

banned the park located at D-Block, Model Town-III known as Jawahar Park 

in Ward No. 77 for organising marriages and other social functions including 

holding of Ramlila etc. . 

The orders will be enforced with immediate effect. 

Dy. Director (Hort.) 
Keshav Puram Zone 

Distribution:- 

1- Asstt. Director (Hort.)/KPZ. 
» 2- All Section Officers (Hort.)/KPZ. 

Copy for kind information to :- 

1- Secretary to Commissioner, North DMC --- fon kind information pls. 
' «2 Dy. Commissioner, Keshav Puram Zone. 

3- Director (Hort.)/North DMC. Boy uP ol 
4- Office Copy. 

  

i:-' fice of the D Rew y Purarm Zong North D.MC. 
WX 

      

   

Dy. No. veh 
Date wn...     

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

KESHAV PURAM ZONE 

No. \S\/DDH/KPZ/2019-20 Dated :- \¢ /11/2019 

The Commissioner, North DMC vide her orders dt. 01/11/2019 has 

banned the park located at D-Block, Model Town-III known as Jawahar Park 

in Ward No. 77 for organising marriages and other social functions including 

holding of Ramlila etc. . 

The orders will be enforced with immediate effect. 

Dy. Director (Hort.) 
Keshav Puram Zone 

Distribution:- 

1- Asstt. Director (Hort.)/KPZ. 
» 2- All Section Officers (Hort.)/KPZ. 

Copy for kind information to :- 

1- Secretary to Commissioner, North DMC --- fon kind information pls. 
' «2 Dy. Commissioner, Keshav Puram Zone. 

3- Director (Hort.)/North DMC. Boy uP ol 
4- Office Copy. 

  

i:-' fice of the D Rew y Purarm Zong North D.MC. 
WX 

      

   

Dy. No. veh 
Date wn...     

351



North Delhi Municipal Corporation 
Office of Dy.Director of Horticulture 

Keshav Puram Zone 

No. Dy.Dir.Hort./KPZ/NorthDMC/2020-21/515 

Keshav Puram, New Delhi-110002 

Distribution : 

The Commissioner, North DMC vide his orders dated 23.10.2020 has allowed to re-open 

the park located at D-Block, Model Town-llI, known as Jawahar Park in Ward No.77 for organizing 

Dushera Mahotsav only for this year subject to NOCs from the Delhi Fire Service, TPDDL, IGL, 

Police authority etc. After this no function of any nature will be held in this park as the park is 

ornamental one. If any damage is caused in any respect will be viewed seriously and damage 

charges, if any, will be borne by the organizers who are holding this function. 

The orders will be enforced with immediate effect. 

1. Asstt.Director (Hort.), Keshav Puram Zone, North DMC. 

ORDER 

2. All Section Officers (Hort.)Keshav Puram Zone, North DMC. 

Copy for kind information to 
1. Secretary to Commissioner, North DMC. 

4. Office copy. 

2. Dy.Commissioner, Keshav Puram Zone, North DMC. 
3. Director(Horticulture), North DMC. 

Dated :3lo1 2020 

Dy.Director(Hort.) 
Keshav Puram Zone 

 25

ANNEXURE R-8

North Delhi Municipal Corporation 
Office of Dy.Director of Horticulture 

Keshav Puram Zone fe) (ws) 

Keshav Puram, New Delhi-110002 
Te aH AT HHT 

  

Dated :23//2@/ 2020 

  

The Commissioner, North DMC vide his orders dated 23.10.2020 has allowed to re-open 

the park located at D-Block, Model Town-Ill, known as Jawahar Park in Ward No.77 for organizing 

Dushera Mahotsav only for this year subject to NOCs from the Delhi Fire Service, TPDDL, IGL, 

Police authority etc. After this no function of any nature will be held in this park as the park is 

ornamental one. If any damage is caused in any respect will be viewed seriously and damage 

charges, if any, will be borne by the organizers who are holding this function. 

The orders will be enforced with immediate effect. 

  

Dy.Director(Hort.) 
Keshav Puram Zone 

Distribution :- 

1. Asstt.Director (Hort.), Keshav Puram Zone, North DMC. 
2. All Section Officers (Hort.)Keshav Puram Zone, North DMC. 

Copy for kind information to :- 

1. Secretary to Commissioner, North DMC. 
2. Dy.Commissioner, Keshav Puram Zone, North DMC. 

3. Director(Horticulture), North DMC. 
4. Office copy.

North Delhi Municipal Corporation 
Office of Dy.Director of Horticulture 

Keshav Puram Zone fe) (ws) 

Keshav Puram, New Delhi-110002 
Te aH AT HHT 

  

Dated :23//2@/ 2020 

  

The Commissioner, North DMC vide his orders dated 23.10.2020 has allowed to re-open 

the park located at D-Block, Model Town-Ill, known as Jawahar Park in Ward No.77 for organizing 

Dushera Mahotsav only for this year subject to NOCs from the Delhi Fire Service, TPDDL, IGL, 

Police authority etc. After this no function of any nature will be held in this park as the park is 

ornamental one. If any damage is caused in any respect will be viewed seriously and damage 

charges, if any, will be borne by the organizers who are holding this function. 

The orders will be enforced with immediate effect. 

  

Dy.Director(Hort.) 
Keshav Puram Zone 

Distribution :- 

1. Asstt.Director (Hort.), Keshav Puram Zone, North DMC. 
2. All Section Officers (Hort.)Keshav Puram Zone, North DMC. 

Copy for kind information to :- 

1. Secretary to Commissioner, North DMC. 
2. Dy.Commissioner, Keshav Puram Zone, North DMC. 

3. Director(Horticulture), North DMC. 
4. Office copy.
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NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

KESHAV PURAM ZONE 

'Room No. 206, IInd Floor, B-2 Primary School Opp. 
Keshav Puram Thana, K.P.Zone, Delhi - 110035 

No. SD/ DDH/ADH/KPZ/2021-22 

Sub:- Permission for holding Religious Program/Ramlila & Dussehra 
Mahotsav in Jawahar Park in Model Town-III w.e.f. 07/10/2021 to 

16/10/2021. 

On your request on the subject cited above, the Hob'ble Commissioner, 

North DMC has granted necessary permission to Model Town Dharmik Leela 

Committee (Regd.) to holding Religious Function/ Ramlila && Dussehra 

Mahotsav in Jawahar Park, Model Town-II w.e.f. 07/10/2021 to 16/10/2021. 

Dated:- 08/10/2021 

The permission is granted on the undertaking of the Model Town 

Dharmik Leela Committee (Regd.) that there will be no damage to the 

trees/sapling of the park and if any will be replanted by the committee and 

there will be no commercial activity in the park. 

The permission granted subject to NOC from Police & Fire Department 

and follows the guidelines issyed by DDMA or other authorities in respect to 

COVID-19. 

Sh. Suresh Kumar Gupta President 
Model Town dharmik Leela Committee (Regd.) 

Ramlila Park, D-Block, Model Town, 

Delhi - 110009. 

Deputy Director (Hort.) 
Keshav Puram Zone 

Dy. Qir. (Hort.i 
Kesv Puram Zne 
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ANNEXURE R-9 (COLLY)

Tart feet are Pere 

NORTH DELHI MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

) KESHAV PURAM ZONE 
Room No. 206, IInd Floor, B-2 Primary School Opp. 

Keshav Puram Thana, K.P.Zone, Delhi - 110035 

No. Sup/DDH/ ADH/KPZ/2021-22 Dated :- 08/10/2021 

Sub:- Permission for holding Religious Program/Ramlila & Dussehra 

Mahotsav in Jawahar Park in Model Town-IIl w.e.f. 07/10/2021 to 

16/10/2021, 

On your request on the subject cited above, the Hob’ble Commissioner, 

North DMC has granted necessary permission to Model Town Dharmik Leela 

Committee (Regd.) to holding Religious Function/Ramlila & Dussehra 

Mahotsav in Jawahar Park, Model Town-IIl w.e.f. 07/10/2021 to 16/10/2021. 

’ The permission is granted on the undertaking of the Model Town 

Dharmik Leela Committee (Regd.) that there will be no damage to the 

trees/sapling of the park and if any will be replanted by the committee and 

there will be no commercial activity in the park. 

The permission granted subject to NOC from Police & Fire Department 

and follows the guidelines issyed by DDMA or other authorities in respect to 

COVID-19. ‘ 
— 

c 
oe neo 

Deputy Director (Hort.) 
Keshav Puram Zone 

     

  

SFO Ov. “ir. (Hort! 
2 

Sh. Suresh Kumar Gupta President See 

Model Town dharmik Leela Committee (Regd.) 

Ramlila Park, D-Block, Model Town, 

Delhi - 110009. 

Sasngy Puram Zane 

Sern OMC 
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MUNICIPAL CORPORATION HORTICULTURE DEPARTMENT KESHAV PURAM ZONE 

NO.42 
/DDHIKPZ/IMCDI2022 

Sub:- Permission for holding Religious Program/Ramlia & Dussehra Mahotsav in 
Jawahar Park in Model Town-ll w.e.f. 20/09/2022 to 09/10/2022. 

On your request on the subject citied above, the Dy. Commissioner, Keshav 

Puram Zone has granted necessary permission to Model Town Dharmik Leela 

Committee (Regd.) to holding Religious Function/Ramlila & Dussehra Mahotsav in 
Jawahar Park, Model Town-l w.e.f. 20/09/2022 to 09/10/2022. 

Dt. 

The permission is granted on the undertaking of the Model Town Dharmik Leela 

Committee (Regd.) that there will be no damage to the trees/saplings of the park and if 

any will be replanted by the Committee and there will be no commercial activity in the 

park. 

The permission granted with condition committee will submit NOC from Fire 

Department & Police Department before function/program and follow the guidelines 

issued by DDMA or other authorities in respect to COVID-19. 

Sh. Suresh Kumar Gupta President 
Model Town Dharmik Leela Committee (Regd.) 
Ramlila Park, D-Block, Model Town, 
Delhi � 110009. 

Dy. Director (Hort.) Keshav Puram Zone 
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MUNICIPAL CORPORATION 
HORTICULTURE DEPARTMENT 

KESHAV PURAM ZONE 

No.2) IDDH/KPZ/MCD/2022 ot. | 4\q\p-0o4 

Sub:- Permission for holding Religious Program/Ramlia & Dussehra Mahotsav in 

Jawahar Park in Model Town-lll w.e.f. 20/09/2022 to 09/10/2022. 

On your request on the subject citied above, the Dy. Commissioner, Keshav 

Puram Zone has granted necessary permission to Model Town Dharmik Leela 

Committee (Regd.) to holding Religious Function/Ramlila & Dussehra Mahotsav in 

Jawahar Park, Model Town-lll w.e.f. 20/09/2022 to 09/10/2022. 

The permission is granted on the undertaking of the Model Town Dharmik Leela 

Committee (Regd.) that there will be no damage to the trees/saplings of the park and if 

any will be replanted by the Committee and there will be no commercial activity in the 

park. 

The permission granted with condition committee will submit NOC from Fire 

Department & Police Department before function/program and follow the guidelines 

issued by DDMA or other authorities in respect to COVID-19. Ce 

Dy. Director (Hort.) 
Keshav Puram Zone —s 

(a\7 1 
Sh. Suresh Kumar Gupta President 
Model Town Dharmik Leela Committee (Regd.) 
Ramlila Park, D-Block, Model Town, 

Delhi — 110009.
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GH0# MEI.È.J./+.ya./2024 /)] 

fcft-110035 

FH Or40s o sUt H GUM3./+I./ 2023 / 1029 fei# 24.06.2024 t fèy 1g 

9 

Syasitoo241 22.08.2024 1. 3T4 GINT fqH./s.8 . 
1,41,600/-T $stI 667504 fÍG 06.08.2024, tco HgfI IRI 4 

2. HIG# ¢i fHÍG 20.09.2024 19.10.2024 (30 f) TE erffo rÍGH ¢ ATTH 

Asst. Director (Hort.) 
Keshav Puram Zone 

Municipal Corporation of Deltu 
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fect =e frm, 
vert frat, Sera yea aa 

ferecft—110035 

One WEARS. / BY. /2024/ 8) feare : osles|oorg 

af IS GAR War 
Aisa crea afte cer ad, 
wace oe, Sais, awa erea_3 feeft—110009 

110009 F ntfs orion 3 sata oq Sef wal 

BU oafaa @ set wen wares. /3.y.8./2023/1029 fete 24.06.2024 et fey TY 
ardet wa @ seme we amel waex ua, DY aie afsa_ creas, feet 110009 F ato 

aeery @ sate @g aged Helea feed ane Pore at edrefa feaie 31.07.2024 @ aU 
WY feaie 20.09.2024 @ 19.10.2024(30 fea) aw anffe oeen @ arate at arqafa ae amu@ 

ant fey sae ua @ arene we OF Bat WR Va a) ond? 21 

1. ame oar tweed /sits a4. Steaviiooz1 feaie 22.08.2024 @ ERI wad 

1,41,600/—aet  StStxieen «667504 feaie 06.08.2024, slew Hear tH grt woe 

1,50,000/— (tH ara Tare sore waa Goa) ater UR @ wa A afed az ante Fra 
als ¥ oar ae fer 2) 

2. aden of feaie 20.09.2024 8 19.10.2024(30 fea) ae afte orfeq @ aah at 
aga eq saad & we dt ore fe okt aera of dRap Herat @ ORT SLT. 
wart, aRa Uren, feet ura, feet aay Prem wd ara fodl den art ont wit 
fesn—Préet @r orert sifraref wa 8 fear oh afe feen—fréet @ oer 4 feet af 
War ot arararet ug wg, at fa fart gf qa @ soe qfon ot raq fear waar] 

3. afte erfer @ sna of wait @ ae we ae aed o fate ea vet UM 
4. From arate eg eae aff voce owdl @ atk arom aro wire yfere, aftaerat 

frart, ¢fra yfere, fi.veg.ve. aed ara aravae arrofer wart wa aa afar @ afe 
fot ver ot gden 8 ara a ah att @ at geal Wt fetent wi wi a 
ager ait aigat deen ay ett | 

5. age gfe aaa satan fate @ fay ot ara att ak ate araRe afafafer ad at 

ore | 
6. aa grt wrx edt a gore waa weft eh an wer gd wate wa w uldaqa 

anit or were aafad wa SY aera eh 
7. age gre fort At gar of wqeer adl arn atm, fred caf veer At enfiar eht 
8. We F art vet Gers Ua atk a St art ane earn wa 
9. am ofthe FY ots A aa sos adel aT | 
10. age grt ure F rare /srerft srnftraa Prater vet fear oda 
11. Ue a fet a Os anfe @ ats vem anfe ae aie ur 
12. wae /ewen aden @ srate A ated. fer OV ag we amt ad we 

facet at srearft wa 8 aaa eet 
13. Port ot qef oftrere eb fe ae snvat gfe at fer ore sary aft ft waa ae ad 

eI 

\ . Weraa@ ~- (ser) 
hail wa FRA ata 

yor \ “ Asstt Dir Cio | t 

y is 

  

Keshav Puram Zone 
Municipal! Corporation of Delt
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1 

fl-110035 

ais: HEI.R3./$ yA./2023/49å 

THeell Yo,s|o, HGG TIS-3 feef110009 

gH fy GIUT HEAT GY3./+q.à./2023 /1347 fi# 03.07.2023 

TR A� lfa f0G 06.09.2023 $ 3341T 4 fTI# 01.10.2023 31.10. 

1. 31T4 GRI T. YH.AL.A./8 s0.TR. 42124 fi 14.09.2023 GIRT H9 
1,46,320/-T STS0.T 134295 fH0F 13.09.2023, co HfàrGI INI Y 

2. 3TàG Ì fH0G 01.10.2023 31.10.2023 T5 (31 fT) TE HlT/TET 

4. 3T4 ERI fYT 4T ytbsfa HT g7-s0 29520414594277T f¢# 03.07. 
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He 

Var fran, Gea oa aa 
feeei—110035 

paie : TEAS. / BAR. /2028/ qq eater: \4]a}ror8 

ut 

has Bar Waa, 

wile We Slate, asa crsa—3 feeef—110009 

fasa -— fearn 01.10,2023 @ 31.10.2023 dae warex wal wt waite awa cIsA-3, 

fecei_110009 4 wachen /aew @ oer o sate *q Mefe wa 

su ortaa @ sent der vaPras. /@.Y..8. / 2023/1347 f&ATH 03.07.2023 

el fee a adaq va @ oe we auel waex we SW ate Area ce4-3, 
fecei—110009 We A wach /aer arden @ sat eg syed Hetaa feet 
ar fo a edrefa fare 06.09.2023 @ aqua A feta 01.10.2023 G_ 31.10. 
2023 (31 fe) ae wach /arer oer @ arate a aqua de sae ERT 

feu wo ua @ arene ay fret wat we yar a ond 21 

1. aoe art eiwerala. /oiis ashame. 42124 PATH 14.09.2023 @ ERI woe 

1,46,320 /—dat SST «134295 featw 13.09.2023, alee dfeat gRT wad 

1,55,000/— (TH ara Faqs wo wad waa) alex wR * wa Ft aed ay 

aoe Form ore F oar oer far 21 
2. ade@ Hl fate 01.10.2023 WY 31.10.2023 aH (31 fea) aH well / aerert 
ade & arate ow aqafa @q ga wd @ ue dt ore fe oki qara 
ae tRam He @ ora Wea, ARaA Ura, foci aren, fecet IK 
Fort vd seo fed weer err ont wt feen—fdet of oe, afar wa a 
fear ora) afe feen—fcat @ oer a4 fed at ger oe ara we 

7g, at fat fort od yaa @ angel gfe ot rq fear wT 
3. Waele / Se SASH GS sales HI wafta @ are ure a wore a fasty 

ear Va Tre | 

4. oa grt fear war yfsfte Wear gaq—St ve2952041459427741 fete 03.07. 
2023 at art sid arg ett 

6. fora orator eg Saar AP voerer Sef 2 sik ames err wis yfere, 
afer feat, ofthe gyfer, dveg.ve. effa aro aaa amroa wart 
wa an afta @ afe fer cor at qden 8 ome at ef ad 2 a 
Sas WY rent yor wo S ona site arqay ween at ehh | 

(aquing-y— (os 
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uftftfy: 

ot f# 01.10.2023 31.10.2023 T sIÍ foT GINI 

Kasliav Pursm Zsne 
Muriripa! Corporation of Delhi 
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Mb 
© seh afr baat et RY Fre AAMT TH ate wh 

Thefafer ae¥ aft rest | 

7. ome rer rae oh Bonen ead wet eh Te wT Laas were oh 

Weaa ur or wart waft wo a aT eT! 
8. ond grr fee vere or yquer za Saran ord, Prey ea vem af 

rat errr | 
9. We A art adl crené ora atk a A wrt anf era wTaTT 

10.310 Sfea A os A aq vos wel SET 
11.3mTd ER ure F wif /srearht srrftraa Prater wet fear ort | 
12.0 a fia ¢ ts anfe S ars ven anfe ae? aie TAT 
i.e / eet eter @ arate F AASAva.. frarr UY ag wa a4 

wd uy facet wt are wa 8 aan art 
14.Porr ot pt after etn fe ae anret gfe wt fear wren sare aa al 

Wa HX Wad F1 > 
LX) 

(Kk, - 

wenn tem (sam) 

PAT GHA Mort) 
ulafafa : Keshav Puram Zone 

Municipa! Corporation of Delhi 

1 Urahre aftrer’y, Serene a et sere ger swgee are at fee a 
oder @ fad gfe a oe ea1 

2 Hiudidigarnet, eq ae aa 
3 afiRea Frese (ng.d.) feet wa Frm at ga aaa @ wer fe ga ue 

ol feat 01.10.2023 @ 31.10.2023 de sie far we | 

Woy macy on ee
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